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Shri €. Subra naniam: There are
disparilies now, but when we have
ralioning, in those rationed areas it
will be sold at controlled prices.
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Shri C. Subramaniam: That is why
1 explained that the rural pcople suf-
fer becuuse now the urban people
take awny a major porlion of the
crop ax they have a higher purchas-
ing power. When we cordon off and
limit consumpiion in the urban arcas,
automatically the situation in  the
rural arcas is bound to improve.

Oral Answers

=Y nad - §O g9 4 faen
T wgr & ff wavw fwmr &0
qerqr fr faa fr sl gt & aa %
fatr gvgi war sove feam &

qenw WEEY : Ag W OErER

Shri Indrujit Gupta: In reply to
Shr: Prabhat Kar. the Minister stated
that the price of rationed foodprains
had actually gone up so that the pro-
ducer rould gel a fair price. How
can th: argument be valid in view
of the fact that prices wore raised in
the month of June, that is to  say,
long aftey the previous harvest and
long before the next, whon foodgrains
are no longer in the hands of pro-
ducers at all?

Shri C. Subramaniam: The point is
that we were subsidising the urban
consumer to a cerlain extent. How
long the fuxpayer should pay for the
urban consumer is the question. We
thought it should be on s no-profit
no-loss basis.

Shri P. R. Chakraverti: Have Gov-
ernment considered the rcpeated de-
‘mani of the colliery workers that
their quota of rations should be in-
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creased due to the hazardous
difficult nature of their work?

Shri C. Subramanlam: Yes, in fix-
ing rations, we are giving a bigger
quantity paricularly for manual
workers.
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Sapply of Rice to West Bengal
+

Shri Indrajit Gupta:
Shri Hari Vishnu Eamath:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Chief Minister of
West Bengal, has representend to the
Government of India that unless
40,000 tons of rice are supplied to his
State by the 30th September, 1885
from Central Stocks, the quantum of
ration in the Calcutta statutory ra-
tioning area will have to be reduced
by 2 ozs. per capita; and

BNQT.

(b) it so, Government's reaction
thereto?
The Minister of Food and Agriemi-

ture (Shri C. Subramanlam); (a) No,
Sir.

(b) Does not arise.

Shri Indrajit Gupta: Is the Ministar
aware of the fact that as from Monday
this quantum of ration has already
been cut down and that the Chief
Minister has stated that this is due to
the fact that the receipt of supplies
from Central stocks is lagging behind
the promised quantity and that there-
fore he has no alternative?

Shri C. Subramanlam: In answer to
other questions 1 explained why this
2 oz. cut has been made. Evidently
the hon. Member was not present at
that time

Bhri Indrajit Gupta: Have I to be
present when other questions are an-
swered?

: It is exp d
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Shrl Priya Gupta: On a point of
order. This is a short notice question
which you have allowed. What the
hon. Food Minister hag said earlier
does not constitute a reply to it, and
the Food Minister must repeat it
according to the procedure of the
House.

Mr. Speaker;: I do not think that
really there is a point of order In that.
though I agree it should not have been
difficult for the Minister to repeat his
earlier answer.

Shri Priya Gupta: Is it obligatory
or not?

Mr. Bpeaker: It is not obligatory.

Shri Priya Gupta; Obligatory for
the Member to remain when other
questions are answered.

Mr. Speaker: Yes. It is presumed
that he will be aware of all the pro-
ceedings. If something happens in the
absence of the hon. Member, he should
not say on coming back that he was
not aware of what happened, and
therefore all those proceedings should
be repeated here.

Shri Indrajit Gupta: Anyway, I did
not insist on it, and I think I am aware
also of the reply that has been given.

May I know clearly whether this
reduction in quantum is due, primarily
due, to the State Government's own
initiative and its desire 10 conserve
its stocks, or, as the Chief Minister
stated recemtly to a deputation of
MLAs and MPs in Calcutta, that it is
due to the fact that he has no alterna-
tive buy to conserve supplies l;_vecaun
the Central Government supplies are
not forthcoming?

Shri C. Bubramaniam: No, Bir, it is
not that the Central Government sup-
plies failed, but I take the responsibi-
lity for taking the initiative with the
State Government for cutting down
the ration so that we may be able to
meet the emergency and the likely
short supply of foodgrains in the coun-
try. 1 take full responsibility for the
initiative, but ultimately the Statc
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Governments have to make the final
decision,

Shri Mari Vishnu Kamath: May I
reming the Minister of the interesting
'“scovery that he made last year that
the food scarcity in the country was
artificial and was due to a big pro-
ducer and big trader axis? Does he
still adhere to that view, and 1if so,
considering that in this emcrgency
sacrifices should be equally made and
burdens equally shared, may I know
what measures have buen taken or are
being taken by Government to levy
compulsorily from these big producers
and to compel the big traders to dis-
gorge their hoarded stocks?

Shrl C. Subramaniam: 1 explained
that for the purpose of getting the
necessary quandities to meet the ration
requirements, there will be a national
levy, particularly on the big producers.
We have written to the State Govern-
ments, and they are tuking action on
tant basls. Some State Governments
have already filxed the levy on a
graduated basis, starting from a low
livel for low holding and increasing
the per-acre quantity to be deliverea
to a higher level for higher holdings.
It is on that basis that we are trying
1o have a levy, and once we are eble
10 get from the producer himself, the
trader may not be very much in the
picture.

Shri Harl Vishou Kamath: [ asked
about disgorging of hourded stocks
from the big traders. Have any
measures been taken at all?

Shri C. Spbramaniam: Yes, under
the Defence of India Rules, particular-
ly in West Bengal action has been
teken for the purpose of dehoarding
but I must admit [ do not know with
‘what success.

Bhri Tridib Kumar Chaudhuri: Am
1 to understand that the commitments
of the Central Government to the
State of West Bengel for rir~ end
whea¢ sunplies have becn fullv met,
and will be fully rmiet and that there
is no basiz for the repnried sialement



6633 Oral Answers
of the Chief Minister that the Centre's
commitments have not been met?

Shri C. Bubramaniam: As I have al-
ready stated, we had committeq to
deliver 3 lakh tons during 1965, and
this 3 lakh tons will be made avail-
able.

Shri Priya Gupta: In view of the
fact that more areas are also being
brought under the rationing system,
may I know whether the Government
has ascertained what quantum of rice
and wheat will be required for feed-
ing the population in the area, and
what will be the quantity per head to
be supplied? Will the Government be
able to supply it at all?

8hri C. Subramanlam: As far as
statutory rationing areas are concern-
ed, the quantum has been fixeq and
that quantum is being made available
without any breakdown. As far as
modified rationing areas are concern-
ed it is informal rationing system.
There also quantities to be given to
varlous categories of people have
been announced and subject to the
availability of stocks those guantities
are being made available.

Shrl 8. M. Banerjee;: 1 would like
to know whether this emergency cut
relates only to West Bengal and that
too about the supply of rice or such a
cut is going to be implemented in all
the States and, if so, how these two
ounces are to be compensated by any
other commodity or foodgrains?

Shri C. Subramanlam: This should
apply to all the States without any
distinction between surplus and deflcit
States. For instance, Madras also has
cut down its ration quantity from 12
to 10 ounces.

Mr. Bpeaker: The other part is
whether this cut would be compensat-
ed by any other commodity?

Shri C. Subramaniam: Not from the
Government. They have to supple-
ment it by vegetsbles and various
other things wherever they are avall-
able. In a period of shortage the al-
ternatives are whether we should be
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in a position to supply at least these
ten ounces' continuously without any
breakdown or whether we shall face
a breakdown in any future period.
Therefore, we have taken a decision
that at least at the lower leve] we
should have a continuous gupply. As
a matter of fact during the previous
war there were periods when we had
statutory rationing on the basis of six
ounces.

WRITTEN ANSWERS TO QUES-
TIONS

Ground Water Survey

*758. Shri Surendra Pal Singh: Will
the Minister of Foog and Agriculture
be pleased to refer to the reply given
io Starred Question No. 332 on the
9th March, 1865 and state the response
of the States to the Centre's proposal
regarding the carrying out of syste-
matic Ground Water Surveys and in-
vestigations by the State Govern-
ments with a view to delineating
ground water worthy areas which
would offer scope for ground water
extraction for irrigation purpose?

The Minister of Food and Agri-
culture (Shri C. Subramaniam): The
State Governments of Andhra Pra-
desh, Bihar, Gujarat, Madhya Pradesh,
Madras, Maharashtra, Mysore, Orissa,
Punjab, Rajasthan, Uttar Pradesh and
West Benal have re-acted favourably
to the Centre's proposal rearding the
carrying out of systematic Ground
Water Surveys and Investigations by
the State Governments, with a view to
delineating groundwater worthy areas
which would offer scope for ground
water extraction for irrigation pur-
poses. The Government of Kerala
does not consider It necessary to
undertake any survey of groundwater
resources In the State as there is little
scope for groundwater  utilisation
there. The Governments of Assam
and Jammu end Kashmir have not
intimated their views in the matter,

Election in Orisma

*759. Shri Harl Vishnu Kamath:
Will the Minister of Law be pleased





